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Life Insurance Corporation of India
class III and class IV employees (Pro-
motion) (Amendment) Rules, 1991.
Notifications wunder Bankinrg Com-
panies (Acquisition and transfer of

wondertakings) Act, 1970 etc.

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI DALBIR SINGH): 1T beg to
lay on the Table—

(1) A copy of the Life Insurance

Corporation of India Class III
and Class IV employees (Pro-
motion) (Amendment} Rules,
1991 (Hindi and English ver-
sions) published in Notifica-
tion No. GS.R. 229(E) in
Gazette of India dated the
23rd April, 1991 under sub-
section (3) of section 48 of the
Life Insurance Corporation
Act, 1956.

[Placed in Library. See No. LT-
138/91]

(2) A copy of the Notification No.

2/19/89-NS.11 (Hindi and
English versions) published in
Gazette of India dated the 23rd
April, 1991 making certain
amendments to Notification
No. 2/19/89-NS.I1 dated the
12th December, 1990.

[Pieced in Library. See No. LT-
i39,/91]

(3} A copy each of the following

Notifications {Hindi and En-
glish versions) under sub-sec-
tion (4) of section 19 of the
Banking Companies (Acquisi-
tion and Transfer of Under-
takings) Act, 1970: —

(i) The Syndicate Bank Offi-
~cer Employees’ (Conduct)
(Amendment) Regulations,
1989 ' published in Notifi-
cation No. 1126/5/0090/
PD!IRD(O) in Gazette of
India dated the 16th De-
cember, 1989.

(ii) Notification No. 75/AS
0090/KVOSP(A)  publish-
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ed in . Gazette of India
dated the 16th February,
1991 containing corrigen-
dum to thé¢ Hindi version
‘of the Notification No. 50
dated the 15th December,
1989.

(niy The Union Bank of India
Officer Employees’ (Con-
duct) Amendment Regula-
tions, 1990 published in
Notification No. CO/IRD/
1193/90 dated the 10th
March, 1990.

(iv) The United Bank of India
Office:r Employees’ (Con-
duct) {Amendment) Regu-
lations, 1989 published in
Notification No. 2/90 dat-
ed the 6th April, 1991.

[Placed in Library. See No. LT-
140/91]

4) A copy of the Vijaya Bank

Cfficer Employees’ ' (Conduct)
First Amendment Regulations,
1990 (Hindi and English ver-
sions) published in Notification
No. 1377 in Gazette of India
dated the 18th August, 1990
under sub-section (4) of section
19 of the Banking Companies
(Acgrisition and Transfer of
Undertakings) Act, 1980.

[Pl~ced in Library. See No. LT-
141/91]

- {(5) A copy of the Annual Report

(Hindi and English versions)
of the Deposit Insurance and
Credit Guarantee Corporation,
Bombay, for the year 1990-91
alone with Audited Accounts
rnder sub-section (2) of section
32 of the Deposit Insurance
and Credit Guarantee Corpora-
tion Act, 1961.

[Placed in Library. See No. LT-
142/91]

(6) A copy each of the following

Annval Reports (Hindi and
English versions): —

{i) Report of the Aligarh Gra-
min Bank, Aligarh, for the
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Year ended the 3lst
March, 1991 together with
the Accounts and Audi-
tor’s Report thereon.

[Placed in Library. See No. LT-
143/91]

(i) Report of the Jamuna
Gramin Bank, Agra, for
the year ended the 31st
March, 1991 together with
Accounts and Auditor’s
Report thereon.

[Placed in Library. See No. LT-
144/91]

(iii) Report of the Valsad
Dangs Gramin Bank, Val-
sad, for the year ended
the 31st March, 1991 to-
gether with the Accounts
and Auditor’s Report
théreon.

[Placed in Library. See No. LT-
145/91]

(iv) Report of the Bhagirath
Gramin Bank, Sitapur, for
the year ended the 31st
March, 1991 together with
Accounts and Auditor’s
Report thereon.

[Placed in Library. See No. LT-
146 /91]

(v) Report of the Bikaner
Kshetriya Gramin Bank,
Bikaner, for the year end-
ed the 31st March, 1991
together with the Accounts
and Auditor's Report
thereon.

|Placed in Library. See No. LT-
147/91]

(vi) Report of the Thane Gra-
min Bank, Thane, for the
year ended the 31st March,
1991 together with Ac-
counts and Auditor’s Re-
port thereon.

[Placed in Library. See No. LT-
148/91]
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(vii) chort of the Vidur Gra-
min Bank, Bijnor, for the
year ended the 31st March,
1991 together with the
Accounts and Auditor’s

Report thereon.

[Placed in Library. See No. LT-
149/91]

(viii} Report of ‘the, Sultanpur
Kshetriya Gramin Bank,
Sultanpur, for the year
ended the 31st March,
1991 together with Ac-
counts and Auditor's Re-
port thereon.

[Placed in Library. See No. LT-
150/91]

(ix) Report of the Yavatmal
Gramin Bank, Yavatmal,
for the year ended the
31st March, 1991 together
with Accounts and Audi-
tor's Report thereon.

[Placed im Library. See No. LT-
151/91]

(x) Report of the Chhatrasal
Gramin Bank, Orai, for
the year ended the 3l1st
March, 1991 together with
Accounts and Auditor’s
Report thereon.

[Placed in L:bﬂan: See No. LT-
152/91]

(xi) chort of the Etah Gra-
min Bank, Etah, for the
year ended the 3lst
March, 1991 together with
Accounts and Auditor’s
Report thereon.

[Placed in Library. See No. LT-
153/91]

(xii) Report of the Sri Rama
Grameena Bank, Nizama-
bad, for the year ended
the 31st March, 1991 to-
gether with JAccounts and
Auditor’s Report thereon.

[Placed in Library. See No. LT-
154/91]
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(xiii) Report of the Sabarkantha
Gandhinagar Gramin
Bank, Himatnagar, for the
year ended the 31st March,
1991 together with Ac-
counts and Auditor’s Re-
port thereon.

[Placed in Library. See No. LT-
155/91]

(xiv) Report of the Faizabad
Kshetriya Gramin Bank,
Faizabad, for the year en-

ded the 31st March, 1991

together with Accounts
and  Auditor's Report
thereon.

-
[Placed in Library. See No. LT-
156/91]

(xv) Report of the Gurdaspur
Amritsar  Kshetriya Gra-
min Vikas Bank, Gurdas-
pur, for the year ended
the 31st March, 1991 tq-
gether with Accounts and
Auditor's Report thereon.

[Placed in Library. See No. LT-
157/91]

(xvi) Report of the Chitradurga
Gramin  Bank, Chitra-
dugra, for the year ended
the 31st March, 1991 to-
gether with Accounts and

- Auditor’s Report thereon.

[Placed in Library. See No. LT-
158/91)

(xvii) Report of the Murshida-
bad Gramin Bank, Ber-
hampore, for the year en-
ded the 31st March, 1991

together with Accounts
and  Auditor's Report

thereon.

[Placed in Library. See No. LT-
159/91] )

(xviii) Report ~ of the Mandla
Balaghat Kshetriya Gra-
min Bank, Mandla, for
the year ended the 3lst
March, 1991 together with
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.- Accounts and Auditor’s
- . Report thereon.

[Placed in Library. See No. LT-
160/91] 2

(xix) Report of the Hissar Sirsa
Kshetriya Gramin Bank,
Hissar, for the year ended
the 31st March, 1991 to-
gether with Accounts and
Auditor’s Report thereon.

[Placed in Library. See No. LT-
161/91}

(xx) Report of the Mewar Aan-
chalik Gramin Bank,
Udaipur, for the year end-
ed the 31st March, 1991

together with Accounts
and  Auditor’s Report
thereon.

[Placed #n Library. See No. LT-
162/91]

(xxi) Report of the Dungarpur
Banswara Kshetriya Gra-
min Bank, Dungarpur, for
the ended the 31st March,
1991 together with Ac-
counts and Auditor’s Re-
port thereon.

. [Placed in Library. See No. LT-
163/91}

(xxii) Report of the Surat Bha-
ruch Gramin Bank, Bha-
ruch, for the year ended
the 31st March, 1991 to-
gether with Accounts and
Auditor’s Report thereon.

[Placed in Library. See No. LT-
164/91]

(xxiii) Report of the Muzaffar-
nagar Kshetriya Gramin
Bank, Muzaffarnagar, for
the year ended the 3lst
March, 1991 together with
Accounts and Auditor’s
Report thereon.

|Placed #n Library. See No. LT-
165/91]

(7) A copy each of the following
Reports (Hindi and English
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versions) under Article 151(1)
of the Constitution:—

(1) Report of the Comptroller
and Auditor General of
India for the year ended
the 31st ‘March, 1990 (No.
9 of 1991)—Union Go-

vernment (Defence Ser-
vices—Air Force and
Navy).

[Placed in Library. See No. LT-
166/91}

(i) Report of the Comptroller
and Auditor General of
India for the year ended
the 31st March, 1990 (No.
4 of 1991)——Umon Go-
vernment (Revenue Re-
ceipts—Indirect  Taxes).

[Placed in L:brmy See No. LT-
167/ 91]

(iii) Report of the Comptroller
and Auditor General of
India for the year ended
the 31st March, 1990 (No.
7 of 1991)—Union Go-
vernment (Posts and Tele-
communications).

[Pleced in Library. See No. LT-
168/91})

Notifications under Customs Act, 1962
regarding revised rate of exchange etc.

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
;SHRI- RAMESHWAR THAKUR):

beg to lay on the Table a copy each

of the following Notifications (Hindi

and English ‘versions). under section

159 of the Customs Act, 1962:—

@) SO. SS{E) .published in Ga-
. zette of India dated the 1lth
February, 1991 .. tegether with
an explanatory. memorandum
regarding revised rate of . ex-
change for conversion of Da-
nish Kroners, Dutch Guilders,
Norwegian Kroners and Swe-
'dish; Kropers- into Idian  Cur-
TeNCy- Or Vige-yersa.
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(i) S.O. 89(E) published in Ga-
zette of India dated the 13tn
February, 1991 together with
an explanatory memorandum
regarding revised rate of ex-
change- for conversion of Aus-
trian Schillings into Indian
Currency or vice-versa,

(iii) S.0. 101{E) published in Ga-
zette of India dated the 14th
February, 1991 together with
an explanatory memorandum
regarding revised rate of ex-
change %or conversion of Bel-
giam Francs into Indian Curen-
cy of vice-versa.

{iv) S.0. 128(E) published in Ga-

zette of India dated the 25th
February, 1991 together with
an explanatory memorandum
regarding revised rate of ex-
change for conversion of Sin-
gaput Dollars into Indian Cur-
rency or vice-versa.

(v G.S.R. 65(E) published in Ga.
zette of India dated the 13th
February, 1991 together with
an exolapnatory memorandum
regarding revised rate of ex-
change for conversion of Rus-
sian Rouble into Indian Cur-
rency or vice-versa.

(vi) 8.0. 144(E) published in Ga-
zette of India dated the 27th
Febrrary; 1991  together with
an exnlanatory memorandum
regarding revised rate of ex-
vhange for conversion of Aus-
tralian Dollars into Indian Cur-
rency or vice-versa.

(vit) S.0. 154(E) published in Ga-
zette of India dated the 4th
March, 1991 together with an
explanatory memorandum re-
garding revised rate of ex-
change for conversion of Cana-
dian Dollars into Indian Cur-
rency or vice-versa.

(viii) $)0. 157(E) published in Ga-
zette of India dated the 7th.
‘March, 1991 together with an
-explanatory - memorandum re-
garding ‘revised rate of exch-



